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WeUR FEAA 1 There is no idea
these is no fun.
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No, I did not make it,. Not allowed,
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Papers Laid 296
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MR.SPEAKER : No. Not a'low-
ed. Papers to be laid on the Table.
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PAPERS LAID ON THE TABLE

NOTIFICATION FXEMP|ING PRINTING

Ol ADVER|ISEMENT OR PROPAGANDA

MATERIAL CALENDARS, DIARIES ETC.

FROM OPERATON OF PAPLER (CIONSER-

VATION AND REGUIATION OF USE)
ORDLER, 1074

THI DEPUTY  MINISTER
IN THI MINISTRY
OF RATLWAYS AND IN TIHE
DEPARTMENT  OF PARLIA-
AMENTARY  AFFAIRS (SHRI
MALLIKARJUN) : On behalf
of Shri Naravan  Datt  Tiwari,
I beg to lay on the Table a
copy of Notificaion No. S.0. 316
(I)  (Hindi and Euglish versions)
published in Gazette of India dated
the 23rd April, 1481 exempting the
printing of advertisement of propaga-
nda material calendar., diaries and
invilation or greeting cards from the
operation of the provisions of clause
3 of the Paper (Conservation and
Regulation of Use) order, 1974, for
a period upto and inclusive of 31st
March, 1982, under sub-section (6)
of section 3 of the Essential Comm-
oditics Act, 1955. [Placed in Library
Sec. No. LT-272981]



